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Uttarkashi has come to a standstill and the farmers have also been denied their rights due
to the creation of the Govind National Wildlife Sanctuary at Uttarkashi in Uttarakhand;

and

(by 1f so, whether the Ministry will take steps to give the rights to those 42 villages
again, who come under the Govind National Wildlife Sanctuary and if not, the reasons
therefor?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT, FOREST
AND CLIMATE CHANGE (SHRI PRAKASH JAVADEKAR): (a) and (b) Wildlife
Sanctuaries and National Parks are notified by the State Governments. The Ministry has
not received any reports from the state Government of Uttarakhand that the development
of the villages in Uttarkashi has come to a standstill and the farmers have also been denied
their rights due to the creation of the Govind National Wildlife Sanctuary at Uttarkashi
n Uttarakhand.

The Standing Committee of NBWL 1n its 18th Meeting held on 12th April 2010
considered a proposal of the State Government for deletion of an area of 126.60 sqgkm
of Govind Pasu Vihar Wildlife Sanctuary out of a total area of 957.96 sgkm. While the
Standing Committee agreed for this reduction, it also recommended for resettlement of
four villages viz Dhatmir, Gangar, Panwadi and Osla outside the Sanctuary by providing a
suitable compensation package including land, housing and other facilities in a time bound
manner. Other villages within the limit of the existing sanctuary demanding resettlement
also were recommended to be offered a similar resettlement package. Further action, if

any, lies with the State Government.
Preparation of Coastal Zone Management Plan

2749. SHRI ATAY SANCHETIL Will the Minister of ENVIRONMENT, FOREST
AND CLIMATE CHANGE be pleased to state:

(a) whether the work on preparation of Coastal Zone Management Plan (CZMP)
proposed by the State Government of Maharashtra 1s pending for want of environmental

clearance and the present status of the proposal; and
(by the reasons for delay in granting approval to the proposed projects?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT, FOREST
AND CLIMATE CHANGE (SHRI PRAKASH JAVADEKAR): (a) No Sir.

(b Does not arise.



